
 597  Matters  Under

 (vii)  SETTING  UP  OF  MORE  INDUSTRIES
 IN  WEST  BENGAL

 SHRI  AJIT  KUMAR  SAHA  (Vis-

 nupur):  Sir,  as  per  official  press  -e-

 lease,  the  Government  of  India  have

 selected  some  districts  in  different

 states  for  industrial  development.  Out

 of  16  districts  in  West  Bengal,  15  dis-

 tricts  are  industrially  backward.  But

 Government  selected  only  five  districts

 of  West  Bengal  for  industrial  deve-

 The  claim  of  even  more

 of  West  Bengal

 have  been  completely  ignored  by  the

 lopment.

 backward  districts

 Government  of  India,  particularly  the

 Industry  Ministry.  Even  the  recom-

 mendations  of  the  Committee  set  up

 by  the  Industry  Ministry  at  the  Cen-

 tre  are  not  being  implemented  nor

 the  requests  of  the  Left  Front  Gov-

 ernment  in  West  Bengal  are  attend-

 ed  to  by  the  Central  Government.  The

 Central  Government  is  not  setting  up

 any  modern  industry  in  West  Bengal

 and  the  letters  of  intent  or  applications

 and  licenses  for  setting  up  ।  industries

 in  West  Bengal  are  not  properly  en-

 tertained  or  are  withheld  or  rejected

 On  some  grounds.  The  assurance  ‘for

 setting  up  a  ship  repairing  yard,  ६

 Ship  building  yard,

 petro-chemical

 electronic  unit,

 complex,  coal-basei!

 chemical  industries  etc.  are  some  such

 projects  which  were  neither  meted  out

 nor  the  modernisation  and  expansion

 were  made  in  any  of  the  Central  Pub-

 lic  Sector  Undertakings  situateg  in

 West  Bengal.

 Under  I  urge

 upon  the  Central  Government  to  géme

 forward  to  set  up  more  industries  in

 the  cirtumstances,

 CHAITRA  25,  1904  (SAKA)  Rule  87”  598.0

 West  Bengal  and  declare  some  more

 districts  on  Government’s  list  for  ‘n-

 dustrial  development.

 MR.  DEPUTY-SPEAKER:  Shri  Ram

 Vilas  Paswan  has  been  permitted  to

 make  his  statement  under  Rule  377.

 And  as  assured  by  the  Speaker,  Cal-

 ling  Attention  will  not  be  allowed.

 SHRI  HARIKESH  BAHADUR:  Sir,

 Cailing  Attenlion  must  be  there.  The

 Speaker  has  assured  the  House.  How

 do  you  say  it  will  not  be  allowed?

 MR.  DEPUTY-SPEAKER:  You  can

 raise  it  afterwards.

 (vili)  ENQUIRY  INTO  AN  ATTEM!T  TO

 BLOW  UP  BOKARO  STEEL  PLANT

 थी  राम  विलास  पासबान  (हाजीपुर)

 अ्रप्यक्ष मह  दय,  में  अत्यन्त  ही  ल  क  महत्व

 विषय  की  शौर  सरकार  का  ध्यान  कष्ट

 करना  चाहता  हूं  ।

 «समाचार
 पत्तों  की  खबरों के  'अनुसार

 द्विक  13-4-82  क!  एशिया  वे.  सबसे

 बड़े  बोकारो  इस्पात  कारख़ाने क!  नव

 (9)  शक्तिशाली  राकेटों से  उड़ाने  की

 कोशिश  की  गई ।  कुछ  श्रमिक  जब

 रेल  बैगन  से  चूना  पत्थर  निकाल  रहे  थे  7

 उनकी  दृष्टि  उन.  शक्तिशाली.  राकेटों

 पर  पड़ी  |  समाच.र val  क  ख़बरों  के

 श्रतुसार ये राकेट ये  राकेट  श्रामतौर पर भारतीय पर  भारतीय

 वायुसेना  द्वारा  युद्ध  काल  में  प्रयुक्त  किया

 जाता है  ।  यदि  मजदूरों क  निगाह  नहीं

 पड़ी  होती  तो  भयंकर  घटना  घट  जाती  ।  इस

 षड़यंत्र के  साथ  ही.  कई  सारे  महत्वपूर्ण
 सवाल  जुड़  जाते  हैं  ।

 अत:  घटना  की  उच्च  स्तरीय  जांच

 कराई जाए  दौर  उसकी  रिपोर्ट सभा  के

 पटल पर  रखी.  जाए ।


